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Pi y Depo it in Nationali eel 
Bank 

(a) has it com to his n tice 
that n ti nali d b nks ar n t 
re iving n w igmy depo i . ince 
it affi ct a larg numb r of pIgmy 
coil etor an mall dep sit rs ; 
and 

(b) wh th r Go rnm nt pro-
po to i sue n ary instr eti ns 
thr u h th es rye Bank to 
continu th pigmy depo its as it was 
in vogue for a long time p t? 

The Deputy Minister in the 
Mini try of : Finance (Shri 
J dhana oojary): (a) and 
(b). om of th public s etor banks 
hay sto p d ,ning of n w accounts 
und r th Dail y D posit ColI ction 

hem on ac unt of a number of 
factors inc1udin high cost of collec-
tion of funds, high incidence of 
misappropriation of funds and 
frauds etc. Governm nt had already 
advis d th Indian Bank's ociation 
to consider the continuance of the 
schem. At the same time Res rYe 
Bank of India' views were ought on 
how to make the scheme more econo-
mically viabl. R rv Bank of 
India's report is awaited. 

Excie Duty on Wa bing Soap 

21 58. SHRI AJOY BISWAS : 
Will the Minister of FINANCE be 
pI ased to state: 

(a) is it possibl under th law 
of th land to pay xcise Duty on 
wa hing oap on th basis of the 
rate applicable for toilet soap; 

(b) if so, the reasons for such 
an unethical taxation; and 

(c) does such a paym t of the 
Excise Duty on a cale higher than 
due entitle th pay r of the tax to 
claim that the wa hing oaps pro-
due d by him has th r y tum d 
into a t ilet sap ? 

The Minister of State in 
the Ministry of Fbtance (Shri 
Pattabhai Rama Rao) : (a) t 
(c) . The ffectiv r te f basic 

. Central Excise duty n h usehold 
and laundry soap a als on tilt 
soap of value blow Rs. 7,800 P r 
M .. is 5% ad valorem nd on other 
toilet soaps, 15% ad valorem Th 
classification of soa {; r purpos 
of asse m nt is determined with 
refer nee to the tablished us of 
the oap for which th manufac-
turer's literatur and newspap r 
advertisement can be rel vant guid 
ing factors . If, in terms of what i 
explain d abov , any soap is cJa i-
fied as wahing sap, it will attra t 
duty only a washing soap and not 
as toilet soap. 
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